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SHRI S. S. AHLUWALIA
What about these ICO days ?

PROF. MADHU DANDA-
VATE: If honourable Members want
to have a break-up .for these 100
days as to how many searches have
been conducted, I will lay that figure
on the Table of the House. I have
given the entire figures. For the 100
days I will lay it on the Table of the
House.

MR. CHAIRMAN: He will lay it
on the Table of the House. He
requires notice for it.

PROF. MADHU DANDA-
VATE : I don't need notice for it. I
take this as notice and I shall lay it
on the Table of the House.

RBI Governor.s Suggestion to
Government on Waiving of
Farm Loans

*42. DR. RATNAKAR
PANDEY :fSHRI
SATYA PRAKASH
MALAVIYA :

Will the Minister of FINANCE
be pleased to state :

(a) whether it is a fact that the
Governor of Reserve Bank of India
has written to Government against
generalised waiver of farm loans ;

(b) whether it is also a fact that
waiving of loans to poorer sections
upto Rs. 10,000/-will result in less of
Rs. 14,000 crore to the banking
industry ;

(c) if so, the manner in which
banking industry is proposed to be
helped to meet this deficit ; and

(d) what is the exact amount of
loan expected to be written off again-
st the farmers by each bank during
the current year ?

*jThe question was actually asked
on the floor of the House by Dr.
Ratnakar Pandev.

[ 15 MARCH 1990]

to Questions g

THE MINISTER OF FINANCE
(PROF. MADHU DANDA-VATE) :
(a) to (d) The precise estimates of the
amounts involved and the modalities
for implementing the Scheme relating
to debt relief to farmers are being
worked out. Consultations are taking
place with the Reserve Bank of
India/NABARD in working out the
modalities, and these discussions can
not be disclosed on this stage.
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T T F WA HITAT T
o o @m0 W s
o9 T 9 § F o g war
g1 ... (suxam)...

Mo TEATHT qUUEY :  HIGHT SAar
7 AT & o R o wrelra qwoqm
. A HATE 1 ... (vrwEw) ..

! wwi gwiz an : @R
wo1 f&  wifwdes @@ £ , that
means, Inose Wno are nomiiiai-
ed. You -cannot cast aspersions
against them. It is not good. You
are a senior Member of Parliament.
(Interruptions). .

PROF. MADHU DANDA-
VATE : Listen to me. I will respond
to you. (Interruptions), 1 will
respond to you. Mr. Chairman, Sir, if
anybody feels hurt by me
saying----- becasue I never throw out
Parliamentary practice—that I am
elected and not nominated, by im-
plication if they feel that I am
mnsulting Nominated Members of
this House, I would express my
regrets. I would express my regrets
(Interruptions).

MR. CHAIRMAN : Now noth-
ing else.

PROF. MADHU DANDA
VATE : Sir, in the best Parlia
mentary traditions, [ would express



25  Oral Answers

my regrets to the Nominated Mem-
bers of the House because I have no
desire to cast any aspersions on
them.

MR. CHAIRMAN : You must
appreciate his unconditional regrets.
What more can you expect ? Now,
Dr. Jagannath Mishra.
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to Questions J. 28
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SHRI MADHU DANDA-VATE
: Sir, I will give only one figure for
the sake of simplicity, The total of
short term and long term loans and
up to Rs. 10,000 is. Rs. 2,842 crores
and roughly it is 50 per cent from
those which are cooperative banks
and roughly 50 per cent from those
which are taken from the nationalised
banks and regional rural banks.

MR. CHAIRMAN : Mr. Ash
Sen.
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SHRI ASHIS SEN : Mr. Chair
man, Sir, with the announcement
of this waiver of loans, the big
borrowers in the rural areas.............

SHRI MADHU DANDA-
VATE : What 1have said is only
about overdues. If you take over-
dues and current dues, then the figures
will bs slightly more. This is
VATE :3What 1 havesaid is only
about overduTI. Ifyou take over-
dues and current du?s,th?n the figur-
es will be slightly more. This is
only about overdues, short loans,
long loans and loans up to Rs.
10,000.

MR. CHAIRMAN ¢ This is
only about overdues.

SHRI ~ ASHIS SEN: Mr.
Chairman, Sir, with this annource-
ment of the waiver of loans, the big
borrowers in the rural areas, are in-
stigating the pmaller borrowers that
they need not pay back any loan to
the regional rural banks or rural
branches of the commercial banks
with the result that a diffcults situa-
tion as arisen wherein the recovery of
loans has become a problem and
these banks are not abb to make fresh
grants. That is why I would request
the hon. Minister to make an
announcement in this regard, or, issue
some guidelines to the banks that the
current lendings should not be
affected so that the poor b orrow-ers
can be benefited by the grant of loans
by the regional rural banks and the
rural branches of the commercial
banks.GI would hke to know from the
Hon. Minister whether he would
make such an am nounce-mentin this
regard.

PROF' MADHUDANDA-
VATE.: Sir, I do share the fear that
is exprerad by the hon. a Member. 1
must candidly f.djnit that after the
Centre as well as the Stales tcck up
this issue of waiver of loans, in the
last two months, the rTvcovery of
loans by the variousbanks— whe-

ther they are only co-operative bank

at the district level or branches of the

nationalised banks at the rural level

——————— had suffered a lot and that is
the reason why wea want to take a deci
sion on this once and for all so that
there will be no uncertainty as far as
recovery is concerned haccause se we do
not want the credibility of the banking
institutions to suffer ; we also do not
want the recevsry to I suffe:.
(Interruptions)

MR. CHAIRMAN : Question
No. 43.

Tourism Policy

*43, SHRI RAOOF VALIUL-
LAH : Will the Minister of
TOURISM be pleased to state:

(a) whether Government are
considering a long-term policy for
domestic and international tourism
and if so, what are the parameters
and considerations for the same

(b) whether different ministries
are being consulted and if so, the
report submitted by each of them
regarding the promotion of tourism
in the country ; and

(c) whether travel experts will
also be taken into confidence while
formulating the policy?

THE MINISTER OF COM-
MERCE AND TOURISM (SHRI
ARUN KUMAR NEHRU) : (a) to
(c) : A statement is laid on the
Table of the Sabha.

(a) Yes, Sit. As a long-teim
policy to promote domestic and
International tourism, the objective
are to strergthen infrastructural
facilities, improve toruiism product
and create a better environment for
growth of tourism.

(b) The different Ministries are
not only comsulted but their assist-



